
PHA.LGU5tA 211 1S02 (SAKA) Discrimination against :1174 
• Indian Joumali4ts (CA) 

~ Vishesh Sashastra Bal Adhi-
niyam, 1968, issued under sub-section 
(3) Of section 139 of the Border Se-
curity Force Act, 1968. [Plltlced m 
Library. See No. LT-2147181] 

ANNUAL REPORT AND REVIEW OF IN-

DIAN INVESTMENT CENTRE, NEW DELHI 
FOR 1979-80. 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI SAW AISINGH SISODIA) 
on behalf of Shri Maganbhai Barot: 

I beg to lay on the Table: 

(1) A copy of the Annual Report 
(Hindi and English versions) of 
the Indian Investment Centre, New 
Delhi, for the year 1979-80 along 
with Accounts. 

(2) A COPy of the Review (Hindi 
and English versiOns) by the Gov-
ernment on the working of the In-
dian Investment Centre, New Delhi, 
for the year 1979-80. 

I)P\laced in Library. See No. LT-
2148/81]. 

12.17 bl'S. 

PUBLIC ACCOUNTS COMMITTEE 

TwENTY-FIFTH REpORT AND SIXTH 

REPORT ON ACTION l'AKE!J BY GoVERN-
MENT 

SHRI CHANDRAJIT Y ADA V 
(Azamgarh): I beg to present the 
following Reports (Hindi and English 
versions) of the  Public' Accounts 
Committee, -

(1) Twenty-flfth Rel)ort relating 
to SalaI Hydro-Electric Project. 

(2) Sixth Report on Action 
Taken by Govenunent ·on the re-
commendations contained in the 
Hundred and forty-ninth Report 
'(Sixth Lok Sabha) relatinir to 
VDlon Excise Duties. 

COMMITTEE ON PUBLIC UNDER-
TAKINGS 

NINTH REPORT 

SHRI BANSI LAL (BHIWANI): I 
beg to present thE:' Ninth Report 
(Hindi and English versions) of the 
Committee on Public Undertakings 
on Action Taken by Government on 
the recommendations contained in the 
Forty-second Report of the Com-
mittee on Public Undertakings (Sixth 
Lok Sabha) on Perquisites enjoyed 
by Public Sector Executives and Per.-
quisites enjoyed by Air India Exe-
cutives-A case study. 

COMMI'M'EE ON ABSENCE OF 
MEMBERS FROM THII SITTINGS 

OF THE HOUSE 

THIRD REPORT 

SHR P. V. G. RAJU (Bobbili): I 
beg to present the Third Report of 
tlMt Committee on Absence of Mem-
bfi-s from the Sittings of the House. 

12.18 brs, 

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

REPORTED DISCRIMINATION AGAlNS'r 

INDIAN JOURNALISTS AT A PRESS CONFER-

ENCE REPORTED TO HAVE BEEN HELD IN 

U.S. _ 
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